¢lI TEM NO. 19 COURT NO. 9 SECTI ON XVI |

SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (Civil) No(s).8265/2006

(From the judgenent and order dated 06/01/2006 in LPA No.101/2004

of the H GH COURT OF JHARKHAND AT RANCHI)

RAM NANDAN S| NGH AND ORS. Petitioner(s)
VERSUS
A. G OFFI CE EMPLOYEES COOP HCS LTD & ORS Respondent ('s)

(Wth application for exenption fromfiling OT. and with

prayer for interimrelief)

Date: 11/05/2006 This Petition was called on for hearing today.

CORAM :

HON BLE MR JUSTICE S.B. SI NHA

HON BLE MR JUSTI CE P. K. BALASUBRAMANYAN
For Petitioner(s) M. Vijay Kumar, Adv.

Ms. Mayuri Vats, Adv.
M. D.N Lal, Adv.

M. Vishwajit Singh, Adv.

For Respondent (s)

UPON hearing counsel the Court made the follow ng

ORDER
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COURT MASTER

(PUSHAP LATA BHAR

COURT MASTER



